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SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 2565 OF 2005

VENEET AGRAWAL Appel lant (s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)
(Wth appln(s) for directions and office report ))

WTH Civil Appeal NO 7574 of 2005
(Wth prayer for interimrelief and office report)

Dat e: 23/10/2007 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ASHOK BHAN
HON BLE MR JUSTI CE V. S. SI RPURKAR

For Appellant(s) M. Mnohar Lal Sharma, Adv.
M. Kul di p Singh, Adv.

For Respondent (s) M. AY. Chitale, Adv.
Ms. Sujeeta Srivastava, Adv.
R3 Ms. Suchitra Atul Chital e, Adv.

M. A Sharan, ASG

M. Samr Ali Khan, Adv.

M.Amt Anand Tiwary, Adv.
R1 M. B.V. Bal aram Das, Adv.

M. G Vahanvati, S G

Ms. Mani nder Acharya, Adv.

Ms. Dev Dutt Kamath, Adv.

Ms. Amit Madhan, Adv.

Ms. Rakesh Singh, Adv.
SEBI M. Ni kil esh Ramachandr an, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Argunents heard.
Judgenent reserved.
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